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Cases of l a wle~sness , murders and 
subrersive activities 

7717. SHRI ARJUN SETHI : Will 
the Minister of HOME AFFAIRS be 
pleased to st ate "hethcr of the growing 
lawlessness, rereated murders and constar:t 
subversive activities in 0ne par t of our 
country, Goverr.men t are going 1o ba n such 
organ isa tions or political parties, which are 
indulging in such neferious activities, by 
having fresh legislation ? 

THE MINISTER OF STATE TN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C . PANT): Government are determ ined 
to end the politics of murder and violer.ce 
in West Bengal. Al l possible steps preven-
tive as well as penal, arc bei ng taken te 

·restore normal conditions in that State. 
There is, however, no proposal under consi-
deration, at presen t, to undertake legislation 
enabling :1 ban on politica l parties indulging 

. in Naxalite-type activities. 

Information series unable to cope with 
Demand for more Publicity 

171 8. SHRI ARJUN SETHI : \Viii 
-the Minister of INFO RMATION AJ';D 
BROADCASTING be ple:tsed to state : 

(a) whether our J-oformat ion Services 
including the P.T.B. are now unable to 'rf>.cet 
the d~mand of the people for more publi-
city ; and 

(b) whet J·. er Government are th ink in g 
of overhaul ing or the reo rganisatio n of thei r 
Informal ion Services ? 

TH E DEPUTY MI N!:-.;T ER IN THE 
MINISTRY OF lN FO RM ATlON AND 
BROADCASTING (SHRI DHARAM BlR 
SINHA) : (a) No, Si r. Government have no 
reason to re i ieve that the Information Ser-
vices are unable to discharge tre responsi-
bilities p!aced on them. 

(t) The "orking of the Information 
Media i> ..:on~+antly under review with a 
view to extend their coverage and genera lly 
to imptw4.: their efficiency. 

R<:port ~~ lnH ~li ~ation Cnl'mittee regarding 
Affa: rs cf Prabha Mills, Viramgam (Gujarat) 

7719. ~HRI P. M. MEHTA: Will 
the Mini; ter of FOREIGN TRADE be 
pleased to state : 

(a) whether the Union Government had 

appointed an Investigation Committee to 
probe into the affairs of the Prabha Mills 
of Viramgam (Gujarat). 

(b) whether the said Committee has 
submitted its report to the G'>vernment ; 
and 

(c) if so, the main feature s thereof? 

THE DE PUTY MINISTER IN THE 
MINI S l'R Y OF FOREIGN TR ADE (SHRI 
A. C. GEORGE) : (a) Yes, Sir. 

(b) Yes , Sir. 
(c) The Committee considers the under-

taking is a n econom ically viable unit which 
is man uf.ttt~ring rou nd mesh mosquito net-
ting and has recommended tha t its manage-
m» nt ~h ould be taken over by G overn-
ment. 

C!. sure of Prabha Mills Ltd ., Viramgam 
(Gujarat) 

71W SHRI P. M. MEHTA : Will the 
Minisln of FORETGN TRADE be pleased 
to state : 

(a) whether neat Jy 2,0()0 workers of the 
Prabha Mill < Ltd . . of Viramgam, Gujarat 
a ' e out of employment due of the Prabha 
Mill< Ltd. of Vi ramgam, since May, 1968; 
ancl 

(b) the action taken or proposed to be 
tak en by Govern ment to re-start the 
Mills? 

THE DEPUTY MINISTER IN THE 
MI N ISTRY OF FOR EIGN TR ADE (SHRI 
A. C. GEORGE) : (a l The mill closed 
down in Novem ber, 1970, afrec ting about 
2,400 workers. 

(b) The mi 1! has already l:cen Investi-
ga ti on Comm ittee appointed under the In-
dustries (De,·e!opment and Regulation) Act 
and the Commit tee's report is under exami-
nat ion. 

Expenditure h;curred on Chandrachud Inquiry 
Commission into the death of Shri Deendayal 

Upadhyay 

7721 SHR1 B. R. SHUKLA : Will 
the Minister of HOME Af'FA! RS be pleas-

. ed to sta te the expendi ture incurred by 
Government in connection with the En-
quiry conducted by the Chandrachud Com-
mission regarding the death of Shri Deen-
dayal Upadhyay, the Jan Sangh leader ? 




